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t [TRAIN   SERVICES   BETWEEN   INDIA AND 
PAKISTAN 

*57. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister for RAILWAYS be pleased to 
state: 

(a) the terms of the agreement recently 
entered into between the Governments of 
India and Pakistan for rail traffic between the 
two countries and the names of the old and 
new rail routes to be operated thereunder; and 

(b) the trains which have already 
commenced running on those routes?] 
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MR. CHAIRMAN:   That will do.  



 
 

 
T[THE DEPUTY MINISTER FOR 

RAILWAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN): (a) and (b). A statement giving 
the information is laid on the Table of the 
House. 

STATEMENT 

(a) The following are the main terms of the 
agreement entered into between India and 
Pakistan for rail traffic between the two 
countries:— 

I. Rail traffic should be restoreci with West 
Pakistan on 

(i) Khokrapar (Pakistan)—Muna-bao  
(India),  ana 

(ii) Kasur (Pakistan)—Ferozepor* 
(India) routes with effect tram 1st 
June  1953. 

tEnglish translation. 
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II. Through services should be intro 
duced between— 

(i) Lahore (Pakistan) and Calcutta 
(India)       via Saharanpur 
(India), 

i.ii)  Lahore  (Pakistan)  and    Delhi 
(India), 

■ 
<iii> Lahore (Pakistan) and Bombay (India) 

via Delhi (India), and 
(iv) Hyderabad (Sind-Pakistan) and 

Ahmedabad (India)       via 
Khokrapar  (Pakistan), 

and every endeavour should be made to 
commence the through servica between 
Lahore (Pakistan) and Calcutta (India) from 
1st June 1955. 

Passengers will be booked by each country 
up to its border station; passengers having to 
rebook at the firs* oorder station in the other 
country. Rakes for the passenger trains will be 
interchanged, as per the rules in force, 
between the railways of the two countries and 
adjustment of hire charges carried out at the 
agreed rates, if necessary. 

III. Traffic between West Bengal 
and North Bengal and Assam via 
East Pakistan should be resumed with 
effect from   1st May  1955. 

Special arrangement for    the    payment of E. B. 
Railway's share on this traffic has been     agreed     
upon,     and separate accounts as distinct from that 
for other traffic are prepared and sent   ! to the E.   
B.  Railway.    A    revolving   j credit of Rs.  three 
lakhs    has    been   ! deposited  with the  Imperial  
Bank  at   ! Chittagong to cover a month's   trans-
actions.  The    amount     due    to E. B. Railway 
on the traffic in a month  is paid from this credit, 
which is recoup-•  ed to keep it at the agreed 
amount of three lakhs. 

(b) One passenger train each way 
between Barmar (India) and Munabao 
(India) has started running on the 
Khokrapar (Pakistan)—Munabao 
(India) route which connects with N.   W.   
(Pakistan)  Railway train  run- 

ning between Munabao (India) and Chhor 
(Pakistan) "" via Khokrapar (Pakistan). 

Through passenger service with one 
upper class and one lower class car 
riage between Lahore (Pakistan) and 
Calcutta (India) via Saharanpur 
(India) was introduced with effect from 
1st August 1955. ; t 

Through services have not been introduced 
between the other points mentioned at (ii), 
(iil) and (iv) under II ebove, since traffic 
requirements do net justify them. Their 
introduction will be considered whan traffic 
develops.] 

 



    287              oral Amendment [rajya sabha]  to questions   288

SHRI S. N. MAZUMDAR: IS there any 
possibility of resumption of through traffic 
between Calcutta and Siliguri via East 
Pakistan? 

SHRI LAL BAHADUR: Passenger traffic? 

SHRI S. N. MAZUMDAR: Passenger and 
goods both. 

SHRI LAL BAHADUR: Goods trains are 
passing through  East Pakistan. 

SHRI S. N. MAZUMDAR: Not up to 
Siliguri? 

SHHI LAL  BAHADUR:   No. 
SHKI S. N. MAZUMDAR: But may I know 

whether the Government has considered the 
proposal and taken it up with the Pakistan 
Government? 

SHRI LAL BAHADUR: This matter has 
not been taken up till now. 

SHRI S. N. MAZUMDAR: May I know 
what is the attitude of the Government with 
regard to this matter in view of the fact that 
the journey from Calcutta to North Bengal on 
the present route is very difficult and 
particularly liable to be interrupted during the 
floods? 

SHRI LAL BAHADUR: We wiU welcome 
any such proposal and we are prepared to  
consider that. 

SHRI B. C. GHOSE: Sir, I would like to 
know whether the Government do not 
consider it necessary that this question should 
be taken up immediately with the Pakistan 
Government because of the difficulties 
experienced by passengers on that side of 
West Bengal? 

SHRI LAL BAHADUR: As I said, we will 
welcome any such agreement and in fact, we 
are already considering it. 

SHRI B. C. GHOSE: May I ask whether the 
Government have not come to a decision 
already? It is not a question of welcoming the 
suggestion. Have they taken up the matter 
with the  Pakistan  Government? 

SHRI LAL BAHADUR: We are considering 
it, I have said. 

SHRI B. P. AGARWAL: May I know 
whether in the present agreement there is any 
provision to have more trains between East and 
West Bengal? At present there is only one 
solitary train running and it is always very 
crowded. 

SHRI LAL BAHADUR: It is not quite clear 
whether he is referring to passenger train or 
goods train. 

SHRI B. P. AGARWAL: Passenger train. 

SHRI LAL BAHADUR: If there are more 
passengers, we will certainly provide more 
coaches. 

DR. RADHA KUMUD MOOKERJI: Since 
the goods traffic has been restored between 
Calcutta and Siliguri, or rather Jalpaiguri, why 
should it not be followed by passenger traffic? 

SHRI LAL BAHADUR: We have to do these 
things in stages. We cannot take up everything 
all at once. 

 
SHRI B. P. AGARWAL: May I know 

whether the hon. Minister is aware that there is 
very heavy detention of passenger trains at the 
border stations Which causes serious incon-
venience to passengers and may 1 know 
whether there is any possibility of reducing the 
time of detention? 

SHRI LAL BAHADUR: With the through 
traffic arrangement which has been made, I 
think that the time of detention has already 
been reduced considerably and the passengers 
do not feel that much inconvenience which 
they used to feel before. 


